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Minister is interested, the Members are interested, but the discussion is
not taking place. So. something should be done to have a Short
Duration Discussion on this very important issue. The Minister will agree
to the said discussion; time will be allotted for the said discussion and
the discussion can take place. We have already taken half-an-hour on
this issue. So. | will go to the next question. But, | agree with the hon.
Members that it is a very important question, and it should be brought
forward here, and we should have a detailed discussion on this issue.

DR. T. SUBBARAMI REDDY: Sir, we should also agree for Half-an-
Hour discussion on the Ananth Kumar's subject.

MR. CHAIRMAN: | am not talking about Half-an-Hour discussion. It
is more than Half-an-Hour discussion. The question is that | want a
bigger discussion on this subject.

Functioning of CGHS Dispensaries in Delhi
*563. PROF. M.M. AGARWAL: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the number of CGHS dispensaries functioning at present in
Delhi;

(b) the details of facilities including Homoeopathy, Ayurvedic,
Yoga, etc. being provided in those CGHS dispensaries;

(c) the total number of CGHS beneficiaries in Delhi;

(d) whether there is any proposal to start more CGHS dispensaries in
Delhi and improve their functioning; and

(e) if so, the details thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (DR. C.P.
THAKUR): (a) to (e) A Statement is laid on the Table of the House.

Statement

(a) and (b) The number of CGHS dispensaries/units functioning under
CGHS Delhi are : —

Allopathic — 87
Ayurvedic dispensaries/ 5+8 13
1nits

Homoeopathic 3+10 13
Dispensaries/Units

Unani dispensary/units 1+3 4
Yoga Centre.s — 3
Siddha Unit — 1
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The list-showing location of CGHS dispensaries in Delhi is given in the
enclosed Table (see below). There are 4 Polyclinics functioning under
CGHS Delhi.

(c) The total number of beneficiareis under CGHs Delhi are 15.48,783.

(dand (&) The Staff Inspection Unit (SIU) of the Ministry of Finance
conducted the Norms study of only the CGHS Allopathic dispensaries.
The report of the SIU was given in November, 1999. The implementation
of the recommendations in the SIU Report has been challenged vide OA
No. 1030/2001 in

, CAT. New Delhi, by the All India CGHS Employees Association. The
matter is sub-judice.

The SIU has conducted a study of the Indian Systems of Medicine
and Homoeopathy dispensaries/units under CGHS. This study was
started in April 2001 and the final report of the SIU has not been received
by the Government as yet.

Opening of new CGHS Units requires creation of posts and these can
be done only after the recommendation contained in the SIU Report of
November. 1999. are fully implemented as stipulated in letter No. 25/1/97-
SIU dated 2.11.99 *of Ministry of Finance. Department of Expenditure.
Therefore, the process of opening new CGHs dispensaries by creation
of posts is held up.

Up-gradation/improvement in the functioning of CGHS dispensaries
iS an ongoing process.

List of the Allopathic/Ayurvedic/Homoeopathic/Unani
Dispensaries/Units functioning under CGHS Delhi

Sl.  Name of the Pvt. Govt. Own. DDA Addresses All All. Hoinoeo- Unani
No Dispensary of Buildings i pathic
1 2 3 4 5 6 7 8 9 0 N
1. Gole Yes CGHS Yes Yes
Market-| own
Building
2. Pandara Road Yes D-2.365-367. Yes

Pandara Road

3. Delhi Canit. Yes CGHS Own Yes Yes
Building
4. Minto Road Yes 1&3 Yes

Mirdard Road
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1 2 3 4 5 6 7 8 9 10 Il
5. Pahar Ganj Yes 3& 4. Yes Yes
Chitragupta Rd.
6. Subzi Mandi Yes 23/1. Shakti Yes
Nagar
7. Timarpur Yes CGHS Own Yes Yes
Building
8. Chandni Chowk Yes CGHS own Yes
Buildina
9. Lodhi Road-I Yes CGHS own Yes
Building
10 Lodhi Road-ll Yes Block No.  Yes Sidha 1
4-1.
3.5.7
Lodhi Road
I Kidwai Nagtar Yes  Yes CGHS Own Yes **Yes
Building * *61—63
Kidwai Nagar
12. Lajpat Nagar Yes CGHS Own Yes
Building
13. Sarojini Nagar-| Yes Y-342—346 Yes
Sarojini Nagar
4. Sarojini Nagar-Il Yes L-165.67.69.171 Yes
Sarojini Nagar
15. Laxmibai Nagar Yes CGHS Own Yes
Building
16. Moti Bagh Yes CGHS own Yes
Building
17. Karol Bagh Yes 883. East Park Yes
Road
18. Pusa Road Yes CGHS Own Yes
Building
19. Dev Nagar Yes B-310—315. Yes Dev Yes Yes
Nagar
20. Patel Nagar-1 Yes 11/14. East Patal Yes
Nagar
21. Netaji Nagar Yes CGHS Own Yes
Building
22: Pulbangas Yes A-30. Hath Khana Yes
Pul Bangash
23. Chankya Puri Yes D-11/257. 259 Yes
Vinay Marg
24. Kasturba Nagar-| Yes CGHS Own Yes
Building
25. Tilak Nagar Yes CGHS Own Yes Yes
Building
.26.  President Estate Yes CGHS Dispensary Yes
Wing Govt.
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1 2 4 5 ) 7 8 9 10 1
27. Darya Ganj Yes CGHS Own Yes Yes Yes
Building
28. Nanak Pura Yes CGHS. Own Yes
Building
29.  Naroji Nagar Yes 77,79, 8183-E Yes
Naroji Nagar -
30.  North Avenue Yes 1-2. North Avenue Yes **VYes
** Q No. 4 North
Avenue
31.  South Avenue Yes 153-B. South Yes *Yes *Yes
Avenue * 33-34
South Avenue
32.  Constitution Yes IE-SA. Curzen Yes
House Road Barracks
33. Patel Nagar-Il Yes 21/9West Patel Yes
Nagar
34. Telegraph Lane Yes 18-E Telegraph Yes
Lane
35.  Sarojini Nagar Yes G-150, 152. 154, 156 Yes
Market Sarojini Nagar
36.  Srinivas Puri Yes CGHS Yes
Own Building
37.  Andrews Ganj Yes D-2/65 & 66 Yes
Andrews Ganj
38. Jung Pura Yes Q.No. 46.48.50. Yes Yes
52. 56. Block No. 8.
Jung-Pura
39.  Malviya Nagar Yes Senior Secondary Yes
School Malviya
Nagar
40. Kalkaji-I Yes CGHS Own Yes Yes
Building
41. R.K. Puram-| Yes Q No. 817-818 Yes
Sector-IV, R.K.
Puram
42.  Wellesly Road Yes CGHS Own Yes
Building
43.  New Rajinder Yes CGHS Own Yes
Nagar Building
44.  R.K.Puram-ll Yes CGHS Own Yes
Building
45.  Hauz Khar Yes CGHS Own Yes
Building
46.  Mayapuri (Hari Yes DDARat Yes
Nagar) Mayapuri
47.  Shahdara Yes Mansarover Yes Yes

Park. Shahdara
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1 2 3 4 5 7 8 9 10 1

48. R.K. Puram-Iil Yes CGHS Own Yes Yes
Building. Sec.-VI,
R.K. Puram

49. Chiira Gupta Yes ABC-Block. No. Yes

Road 187-189. Aram

Bagh

50. R.K. Puram-IV Yes CGHS Own Yes Bui
Iding. efc-VIll R.K.
Puram

51. Rajouri Garden Yes Z—9. Rajouri Yes Yes
Garden

52. Shakurbasli Yes WZ-144/1 Yes
Rani Bagh

53. Inderpuri Yes IARI Campus Yes
Krishi Kuni

54. Naraina Yes CGHS Own Yes Yes
Building

55. G.K.G. Yes I-1-Krishna Nagar Yes
Extention

56 R.K Puram v Yes Qr. 818—825 Sector Yes
12. R.K Puram
Or. No. 810
Sector 12 R.K. Puram

57. Nangal Raya Yes CGHS Own Yes
Building

58. Rajpura Road Yes Old Police Line Yes
Rajpura Road

59. Kingsway Camp Yes New Police Line Yes Yes
Kingsway Camp

60. Janakpuri-| Yes C-4, Janakpuri-I Yes Yes

61. Ashok Vihar Yes Yes 1-97. Ashok Vihar Yes

62. Sadiqg nagar Yes CGHS Own Yes
Building

63 Tri Nagar Yes 564/37 Tri Nagar Yes

64. MB. Road Yes CGHS Own Yes Yes
Building. Sector
I.M.B Road

65. Palam Colony Yes CGHS Own Yes
Building.
Mangolpuri. Puram

66. Laxmi Nagar Yes CHGSOwn Yes Yes
Building at Vikas
Marg

67. Ghaziabad Yes Qr. No. 367. 370. Yes

373. 376 Kamla
Nehru Nagar
Ghaziabad
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1 2 3 4 5 6 7 8 9 10 11
68. R.K.Puram-VI Yes Qr. No. 733. 737. Yes Yes Yes
739 Sector-13 R.K.
Puram Q. No. *
817
69.  Faridabad Yes NIT. Seclor-IV Yes
Faridabad
70.  Munirka Yes DDA Flat JNU Yes
71.  Kasturba Nagar- I Yes Campus. Munirka Yes
Il R. 525.526. 529.
72.  Gurgaon Yes 530. 533 Kasturba Yes Yes
Nagar 482/16 Civil
73.  Janakpuri-ll Yes Yes Gurgaon
74.  Kalkaji-ll B 1/20 lanakpuri  Yes'
Qr.LIGDDAFlat  Yes
38-B. 42-43 A7 45A
Kalkaji
75.  Gole Market Il Yes CGHS Own Yes Yes Yes
Building
76.  Maur Vihar Yes DDA Flat Pocket 1 Yes
263 B. 204 AB
Mayur Vihar A B
125.126.127.
77.  Dakshinpuri Sector 4 Pushpa Yes
Vihar D-12 A
Chander
78.  Vivek Vihar Yes
79.  Paschim Vihar Yes Nagar
A-12A 8 AinYes Yes
Pocket A3 MIG
DDA Flats
80.  Pitampura Yes Income Tax Colony Yes
Pitampura
81.  Sunder Vihar Yes 1/6 Sunder Vihar Yes
82.  Pragati Vihar Yes Pragati Vihar Yes
Hostal
83.  Yamuna Vihar Yes C 67AB Yes
84.  Noida Yes Bhajanpura A 112 Yes
& 113 Sector 36
Noida
85.. Rohini Yes B 52 Naharpur Yes
Sector 7 Rohini
Yes Yes E-I3 ande 14 Yes Yes
86.  Dilshad Garder Dilshad Garden
342Y Block
87.  Sarojini Nagar
88.  Unani Yes Sarojini Nagar Yes

Ayurvedic Hospital

CHGS Own

Buildinu Alieani
The allopathic dispensary Moti Nagar is now functioning from the Rajouri
Garden and Shakurnasti dispensary building.
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0 THO THO IRTATe : FUIIT HEIG , H AT H3] Sft Bl 59 91 b
foq g=yare <1 § & S8 #N g &1 SR f[AWIR ¥ faan 8 | 5.l 9@ 4
GHSIAT § STP] STa1d Bl & T8d S1d & | i WRTHe I8 & [ ARPR 7
<% & BIC AIC AERI , faeell ORI AR Bl 8% q=quiy Ao H sf$aw
Rived o ASia a1 giffelt & fawR & forg fomiy wam fovar 2
TNl e &1 AR a1 9gd g3 § , oifd amgdfas, JAm Rig an,
BRI, TeRertefl &1 IR qaie U 4 781 gaTl © | facell S A8 R &l
931 §8 ST Bl S¥Id §U WRA A Ugh &l IR #7 &l 984
eIl & | ATy #3A Sff 1 S a9 fean €, 994 forar ® o dsfivava
B vA® 87 feudaRar € | e amygdfes @1 13, BIffRNRE $1s,
AT BT 4, AT BT 3 ARMAG BT U &1 $9DT A9 & [d IR i
UG [T BT fIRIR 98 B 3N & | H AR H3i1 St | ST @rea § b 59 forg
fopaT & armdfed fova T © ofiR IR faferar ug iy &1 gemar < & fog &
v 6l TR 8 2 q31 98 ol v € o6 g9 oY v At ars TS o, S
Al 3P g | PIg b S © | H ST 181 § b 39 b o BII §Y W1 T
g YRAT RIfhear ugfy o1 3 9¢1 9obd & a1 81 ?

SI0T0R0 STH : AT TSR 7 Sl YT IoWT 8,1 gafad —
g Riees o AFSRET 1 IR TR BIFT @12 599 A9 HiggAf 2 ok |
qHE § b e ol i 9edld § | T SaRM e | a1 RRed & fog
3TT-3TeTT AFE STy B & | Yalrueft & fawg # 3= s Ruc s 2 a8
A B & | agdicsd RIved & fawg | S8 o0+l RIS 781 <1 & | Rure
e & ITeEH AT S Ig BT BIRRT S | I WY § I8 HTgeTT @ o
o Tadl deraily Ao 4 argdiad Bi I 9T a1 VATt Bl 1 IgTgd |
Ifth gvie & B 9 39 b o far a7 | ool § venuel) & uiw iR
M T BRIl 7 3-3 T A : S a1 § o ST 317y 9T A
g | 3o TR YO 9N § 6 59 engdfew |, Rig, oiR AT @Y &W A
goTal & | 99 1 379 £ YU H 59 of I8 § a7 Ygdfed g 3R AT
R Pl agar s B &, 37! garedl W Wlle I8 ¢ 3R IHd YA & oIy
I PR © |

0 THOTHO STEAT : HEIGd , § I8 ST a18dl g & agd Al o178
geflede WRPR  fdhar gar 8 fob Sy Aofoseeygolo A , TSR Bt
#, a¥id fagr 4, Afeolt 7 , Yoo g8 # ofR ga At 51 € Sief e 7
HlosTog=0ga0 AR Wi & forg arerede fdhar 2 ] 374 319 db
EAURTRIST 21 Wielt TR © | T 399 &9 &1 MATIhdT & , & T U & AT
& BT IfATCHE e (AT TATE ? I8 H3HT SIl g1 DI BT BN |
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310 ¥0 FH0 IR :  nft A0 TS 03f0 A RAE T, IuH e B
Ugel VT W19 o7 fb 5781 31 89IR HI0STou=oTdo HTs &1 Oy, a8f U
fEatat oy Wl Wbl § 6 BOMR WX SFAT Gl © ifdhd o1d &el © f ugat
Jhdre fecwiqa FIY 6 75 Ricy 1@ STaey W) 9% die Usdl © a7 e |
IGHT RPBTS 8H 91 78 € 3iR I8 I1dHR 84 WSl X8 ©, S| (3979 H §H ISP
R &3 |

SHRIMATI AMBIKA SONI : Sir. the reply given by the hon.
Minister of course, states, '"Upgradation/improvement in the functioning
of CGHS dis-pensaries is an on-going process." In a lighter way. | just
want to say this. When improvement and upgradation is an on-going
process, | would suggest to the Minister that his officials should also
upgrade and take into consideration that the old names of roads, which
were changed many years years ago should not be mentioned. Take for
instance Dr. Zakir Hussain Marg. | have forgotten that there was a
Wellesly Road. Its old name was Wellesly Road. It is known as Dr. Zakir
Hussain Marg for a very long lime, but in your reply, it is still mentioned as
"Wellesly Road". | only hope that the upgradation of CGHS
dispensaries is not going on at the same pace, as in this case.

Sir. the main part of the Minister's reply lakes cure of every other
question, when he says that the report of the SIU was given in
November, 1999. Somebody has taken it to the Central Administrative
Tribunal, and nothing further can be done. But we should know at what
stage that appeal is; when you expect the appeal to be decided so that
the people of Delhi—we are talking of the very poor people who go to the
CGHS dispensaries; otehrwise, the people are tending to go to private
hospitals and private clinics—do not suffer. We are really talking of the
very vulnerable sections of the people who 20 to such dispensaries. And,
for the whole of Delhi, you have only 87 or 88 such dispensaries! This is
not a very satisfactory or a convincing reply. | want to ask the hon.
Minister whether you have any update; as to how many of these 88
dispensaries have their full quota of doctors; how many of them are
without doctor's for quite a long period of time; what is the record or the
report of the feedback that your have of medicines not being available at
dispensaries continuously for months on end, and the poor people being
made to go and buy their medicines privately. Would you consider having
a register in all these CGHS dispensaries, where the people could
without fear, write that they have been put to difficulties, by not getting
medicines, by not having been attended to by a doctor within half an-
hour of their reaching the dispensary? Would you consider placing in
such a register for the benefit of the people ?

Dr. C.P. THAKUR : Sir, as regards the name of the road, | will
correct the name of the road, as the hon. Member has pointed out.
Regarding the shortage
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of doctors.acutally. there is a shortage of doctors, according to the SIU
norms. But there is no dearth of medicines. There is also no dearth of
investigative facilities. What we have done, recently, in Delhi,
considering that most of the patients have to face a long queue in the
government hospitals, is that we have recognised a large number of
hospitals and diagnostic centres in different parts of Delhi. Previously, it
was confined to South Delhi. Now, we have seen to it that it covers all
parts of Delhi. We have recognised sixty-three new hospitals and
diagnostic centres this year, and we have made it a continuous
process. After six months or one year, we will review this so that the
patients are not inconvenienced.

Secondly, as for drugs, we have provided that they should get them
from the medical stores. If they do not get it from there, they can
purchase them from the local chemists. We have recognised a large
number of chemists in different areas. So, that point has also been
taken care of. If they purchase the medicine from the locally recognised
chemists, the cost of the medicine will be reimbursed. We have made a
new provision that in case of emergency, if a patient is hospitalised in
some of the recognised hospitals, he will get full reimbursement.

it 2 v e - uTdfT ARiew , Weie arsdT § fb SHdl I
gfth el 1SRy W AEd  f5 89 317 Wi B cure R § | I@T I8 ST
& STaex M-S S fully qualified & Yettell #H iR dfdca v e €, 3 I8
B B © b $9 I Bl 8% &1 3MYde H 2 , A H & BRI S d §
3R 7 18 § {5 89 98 a1 fieprsd &) < &R a8 "I did 81 9T e
DI 76 U 8 b d ared gU Wl agdiad ARSI DRsprse 81 &R A
T MYafad § IeH dis f$Ul a1 fewer Ta1 foran 2 | 9 A= #4301 ot 4
S Aredl § b a9 Ul B FaRe g R 39 9BR & Sl
FAfIHISS TTATH & Sl 89 YieH! H el aRe 9 99 © , RFd g 4
Tt B BT PIs YOI 8l § , ISP 39 TR A WRHS 71 51 AP fH
VAN STaex Bl §Y Ife d Aydfad a1 Mwehrsd =1 918d 81, a1 9 Q41
PP ?

SI0F0F0BTHR : FgIT H 39 WX 89 Al f$ae el Iz € | Vel
P Sracd et qui w0 I 39 IR WA T8l & | IMHRBT 3AR g7eis A 40 yfarera
S[de¥  alternative system of medicine MEPTSd BT € | ITP] Teb S
BT H B I1BR o7 1 STeh 2 1 89 ST 918d © (& I8f Wi 98 Ar 81, 39
R & fgR R T8 & olfd 39 daer § il $fea afsdmar TaiRger &1 aga
faRer 3T o 3R AfSdha BRIt & Al &1 it faxiy 3T o7 3R ¥ feae
AN FAARI B |

SHRI J. CHITHARANJAN : Mr. Chairman. Sir. in the case of
Members of Parliament, they normally go to the clinic in the Parliament
House Annexe. The
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doctors examine the patients. They prescribe the medicines. Normally,
we gel from that clinic only a very few medicines. In respect of other
medicines, they will recommend to some other dispensary.'When we
go there, the medicines are not available there also. Sometimes, it
takes two or three days to get the medicines. Till that time, the patient
will have to wail. Besides thai, when the doctor prescribes certain
medicines. Instead of them, some substitutes are be-ing given. The
patients don't know whether the substitutes are proper substi-tutes or
not. But. at that time, he cannot consult the doctor who had prescribed
the medicines. The Minister should consider it seriously and try to
reorganise and rearrange the things in this regard.

DR. C. P. THAKUR : So far as the point raised by the hon. Member
is concerned, all the MPs should get medicines from the Medical
Centre, Parliament House Annexe. The Members' of Parliament should
not go to other places for getting medicines. We have arranged that
they should get the medicines by the second day. | have also ordered
that they should have a medicine van so that the medicine could be
delivered at the doorsteps of Members of Parliament.

SHRI MANOJ BHATTACHARYA : Sir, | fully agree with the hon.
Member. Shri Chitharanjan, that non-availability of medicines is a
peculiar problem in the CGHS dispensaries. | am not only concerned
about Members of Parliament, | am also concerned about thousands of
CGHS cardhojders who are really suffering from this problem. | have
been talking about these things since a very long lime. Several times, |
had talks with Dr. C.P. Thakur. But nothing cognisable has taken
place. He had kindly informed me that a formulary has been prepared
and it has come into being. He had to face a lot of resistance from
different quarters in preparing that new formulary. Sir, so far as the
CGHS-recommended hospitals are concerned.there is a peculiar
disparity in the number of hospitals in different cities. | had written to Dr.
C.P. Thakur that in Kolkata—it is a very big city which is having a
number of CGHS card holders—there is no good CGHS-recommended
hospital. There are only two CGHS recommended hospitals. Till now,
the CGHS has not recommended any good hospitals. They have
recommended some diagnostic centres. There are no good hospitals
for immunotherapy in Kolkata. | have already requested Dr. C.P. Thakur
to effect some changes. Would the Minister tell us when he is going to
effect changes so that the number of hospitals could be increased not
only in Kolkata but also in the surroundings of Kolkata ?
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DR. C. P. THAKUR : Actually, we are increasing the number of
CGHS-recommended hospitals and dispensaries in all the cities. The
hon. Member has talked about Kolkata. He has said that no good
hospitals have been recommended by the CGHS. | have made it an on-
going process. If the hon. Member gives the names of hospitals, we
will send a team from our Department to inspect whether they have
got the basic minimum facilities or not. If they accept the norms of the
Health Ministry, we will accept it. There is no problem.

it A=<t A ;. Il wEIGT L, § eUd "I W WY Ud gRAR
HeAToT HA1 St A ST e § 6 gsi sy, sgdiesd w =9l 9d W8
T, Pfce fieel # A < X80 € S99¢ f9ug # gaf 9 & ¥, TAR Q9 H
TR e AT A ST e iR TR T 8, 9 U 779 H ¥Ed § oT8l sraey
ql e BT & olf ARSI 81 8Kt & 1 J8l smgdfad &t i gt
TARAl & AR HF9l Id B T, R IAG F TS drgfd] IT SSadrex H Ul
Gfaemaii o1 ude 8 ?

S f. IR |l wEIeY , TG SR dTgdT H 5T ARPR P ATEH A
U1 &8 PR 2 © | AGAS P (9T | A1 FS 7 Sl 9 I § , IAh
v # ee1 =redn g & ool |1 89 AN Wi SR & 9T 1 9 99
I8N DBl o1 b AT AT BTRIHH Fd Y BITY, ol 59 Tgafiar grorm §
B9 3 YR BRA ST IB & IR SHR ATgAY 5ol ed d el amgdfesd gamd
R |

SHRI RAMA MUNI REDDY SIRIGIREDDY : Sir, the hon. Minister in
his reply has said, "The SIU has conducted a study of the Indian
Systems of Medicine. This study was started in April 2001." When is it
going to be finalised? Secondly, are there any plans to set up new
Indian Systems of Medicine and Homoeopathy dispensaries? Are some
of the Indian Systems of Medicine dispensaries going to be
recognised? In Andhra Pradesh. Tamil Nadu and Kerala the Indian
Systems of Medicine hospitals and dispensaries are working
efficiently and are more popular.

DR. C. P. THAKUR : Sir. it will, possibly, lake another six months
to finalise the recommendations of the SIU for Ayurveda and other
systems of medicine. As regards, recognition of hospitals in Hyderabad
and other cities of Andhra Pradesh, the process is going on; it will be
completed in a short time.

7} Al AT ART: A GUTART ST, H /g A S A bl aredl §
fob go <SP IR “” & a9 H MU B8l & f6 "The SIU has conducted
astudy of the Indian Systems of Medicine and homoeopathic
dispensaries under CGHS." This study was started in April. 2001, but
the final report of the SIU has not been received. | would like to know
from the hon. Minister whether they have fixed
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any time limit for getting the report. This is No. 1. Secondly, | would like
to know the details of facilities being provided in the CGHS
dispensaries. Lastly, Sir, opening of a new CGHS unit means it would
require creation of posts. And, this can be done only after the
recommendations, for this purpose, have been made by the SIU. Since
the report of the SIU has not been received and there is no time limit for
getting the report of the SIU, how are you going to create new posts.'
First of all. is there any need to open new CGHS dispensaries'? And, if
there is a need to open new dispensaries, this would, definitely require
creation of new posts.

DR. C. P. THAKUR : The SIU has recommended norms for allopathic
dispensaries, but this has been challenged in the Court by the Gr. llI
and Gr, IV employees. Because of this, it is slightly delayed. And, what
we have done is, we have requested the Solicitor-General to appoint
some senior advocate for arguing the case so (hat the matter could be
expedited. Then, in the matter of extending ayurveda and homoeopathy
systems of medicines, the work has just started: | have also requested
them to finalise the recommmendations soon so that we can take up the
opening of new dispensaries in different parts of the country.

National Press Centre

*564. SHRI K. RAMA MOHANA RAO : Will the Minister of
INFORMA-TION AND BROADCASTING be pleased to state:

(a) whether it is a fact that setting up of National Press Centre is
hanging fire since Eighth Five Year Plan;

(b) if so, the reasons for not taking up the project since then; and

(c) the original estimate for this project and the revised estimate ?

THE MINISTER OF INFORMATION AND BROADCASTING
(SHRJIMATI SUSHMA SWARAJ) : (a) to (c) A Statement is laid on the
Table of the House.

Statement

The scheme 'Setting up of National Press Centre at New Delhi' had
been included in Eighth Five Year Plan and continued in the Ninth Plan
of PIB. The project could not be taken up as the possession of
encumbrance free plot of land was not given by Ministry of Urban
Development. In the absence of possession of the land, no detailed
estimate could be prepared. However, based onrough'estimate, an
outlay of Rs. 20.50 crores was made in the Ninth Five Year Plan.
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